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	 Order on 1.6-99 

0 R D E R 

D. Purkaya~tha, JM 

When the matter is taken up for admission today, none appears 

on . behalf of the applicant. The applicant himself is absent. We find 

that on earlier seven- consecutive occasions neither the applicant nor 

his counsel appeared, We are, therefore satisfied that the applicant 

is no longer interested in pursuing the case. Therefore, the application 

is dismissed for default. Ms. Sanyal is present for the respondents. 

2. 	No order is passed, as to costs. 
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